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8838. SHRI MAHARAJ SINGH 
BHARAT! : Will the Minister of SOCIAL 
WELFARE be pleased to state: 

(a) wbetber Government's aitention 
has been drawn to the Resolution passed 
by Atl India Probibition Confereace, 
Madras held recently reprdin. total 
prohibition: and 

(b) if so, the reactioD of Government 
thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SOCIAL WELFARE 
[DR. tsM)".) PHULRENU GURA]: 
(a).and (b). Yas, Sir. 

The main emphasis in the Ilaolutions 
paHCd at the Conference is to brilll about 
total prohibition throughout the coualry. 

Prohibition it a State subject and tbe 
State Go\"Cmments are witbin their riahts 
to pursure the policy framed by tbem. 
The Government of India continue to 
follow the policy as enshrined in the 
Constitution. 

Sloortap of Power ID Wellt lleagltl 

8139. SaRI S. K. TAPURIAH: Will 
the Minister of IRRIGATION AND 
POWal be pleased 10 stale: 

(a' whetber Government have studied 
Ibe lalest estimates 01 the West Benpl 
Stale Electricity Board, wbicb eIM/ilage 
serioUi shorta .. of power in West Bengal 
by 1970-71 ; and· . 

(b) the Iteps which GOVClllJcllUt bave 
taken to augment power ICJICration iD tbat 
State? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SURI SIDDHESRWER 
PRASAD) ;. (II) alld(b) .. EIForr~ a"'~llIf 

made t{) provide for the installation of two 
BeHratUaa uuits of 120 MW each at 
Santaldih power stua by 19»-1! • 
order to meet tbe likely power sbortaae in 

·West Bengal. 

Impurt of Pboto PrOftSS EQai ...... ts 

8840. SHRI R. D. BRANDAU 
Will the Minister of .HEAL TH, FAMILY 
PLANNING AND URBAN DEVELOp· 
MENT be pleased to state: 

(8' whetber it is a £act that the Depart-
ment of Family Planning has enlered iDlo 
an agreement with some foreign supplil;rs fOl".· 
the import of Photo Process Equipments 
on Gifl basis; 

(hI if so, how much foreign ellehanae 
is likely \0 be iD~urred in conllleCtion with 
\be im~rt of equipments and spar. parts 
from time to time for the maintcnllDCII of 
equipments : 

(c) whether it is also a fact that Photo 
Process Equipments are manufactured 
iDdilenDUsly to tbe same standards and 
specifications a. of imported equiplDCllls; 
and 

(d) il so, to what extent tbe Mauu. 
facturers of Photo Process Equipments, 
who are not ·only meeting the c:ountry's' 
requirement but are also ·exponing to· 
U. K., Ceyloftg. Nepal and other countries, 
will be atrected ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOp.· 
MENT (DR. S. CHANDRSEKHAR): (a) 

. No agreement bas 10 rar been entered into 
witb aDy foreign suppliers for tbe import 
Photo Process Equipments. 

(bl to (d). Do not arise. 

E_I_ on Sea Coat Ia Orilla 
8841. SHRI CHINTAMANI PANI· 

GRAHl: Will tbe MiDister of IRRIGA· 
TION AND POWER be plealed to- state: 

(a) whether any elJ"orts bavo been mad, 
10 protect sea: coast from erosion in Orissa; 
aDd . 

(b) if so, the details tbereof? 
·THE DEPUTY MINISTER IN THE 

MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESRWAR 
"'~$~P)i. ta) IlId (b) •. Ther .. ", ~ 




